NATIONAL COMPANY |AW TRIRUNAL

MUMBAI BENCH MUMBAI
___‘_'——-——-_____J___________-_

C.S.P. No. 917/(MAH) /2017

CORAM: Present: SHRI B.S.v. PRAKASH KUMAR
MEMBER (J)

SHRI V., NALLASENAPATHY
MEMBER (T

NAME OF THE PARTIES: M /s. Alrox Investment & Finance Pvt. Liq.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013

MMON ORDER
CSP No. 914/230-232/NCLT/MB/MAHXZUI?
CSP No, 916/230-232/NCLTXMB/MAH/2017
CSP No. 917/230—232/NCLTIMB!MAH/ZOI?
CSP No. 9]8/230—232/NCLT{MB/MAH/2017
CSP No. 919/230-232/NCLT/MB/MAH/2017
CSP No. 920/230-232/NC LT/M B/MAH/2017
CSP No. 921/230-232/NCLT/MB/MAH/2017
CSP No, 922/230-232/NCLT/MB/MAH/ZGI?
\
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V. NALLASENAPA THy B.S.V. PRAKASH KUma

Member (Technical) Member (Judicial)



